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Kanimozhi NVN Somu: Dr. V. Sivadasan (Kerala), Shri M. Shanmugam (Tamil
Nadu), Shri Niranjan Bishi (Odisha), Shri K.R.N. Rajeshkumar (Tamil Nadu), Dr.
John Brittas (Kerala), Ms. Dola Sen (West Bengal), Shri A. A. Rahim (Kerala), Shri
M. Mohamed Abdulla (Tamil Nadu), and Shri R. Girirajan (Tamil Nadu).

Shri Satnam Singh Sandhu, to speak in Punjabi.

Demand for proposed Military Academy at Sri Anandpur Sahib
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THE VICE-CHAIRMAN (DR. SASMIT PATRA): The following hon. Members
associated themselves with the Special Mention made by the hon. Member, Shri
Satnam Singh Sandhu: Shri Sanjeev Arora (Punjab) and Shri Sant Balbir Singh
(Punjab).

Demand to complete approval process of Bongaigaon Refinery (BGR), project
expansion in Assam

SHRI RWNGWRA NARZARY (Assam): Sir, Bongaigaon Refinery (BGR) located in
the district of Chirang, Bodoland Territorial Region has tirelessly served this nation
since 1974 and has been fuelling the growth engine of the province of Assam and
state of India. Under the Hydro carbon Vision 2030 then MoS for the Ministry of
Petroleum and Natural Gas announced Government of India's decision to finance and
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support BGR expansion from 2.7 MMTPA to 5 MMTPA on 17" November, 2021 at
BGR auditorium during the celebration of Azadi Ki Amrit Mahotsav.

This declaration was well-received and was applauded by the people of Assam.
Accordingly, we were hopeful that the process of approval of the BGR expansion
project would be completed without delay and the foundation laying ceremony for
BGR also would be done along with the foundation of Digboi Refinery on the last 9"
March, 2024. So, BTC Government expedited land allotment process and allotment
letter issued to IOCL for 5632 bigha land and propose to offer additional 300 bigha land
and requested IOCL for consent. But it is a matter of concern that till now the
approval process after MoS statement has not completed. BGR’s sustainability will
depend on the timely intervention by the Ministry of Petroleum and Natural Gas. As
the financial year, 2023-24, was fixed as outlook for completion of expansion of BGR,
| request the Minister of Petroleum and Natural Gas to intervene immediately on
approval process and save a famous and legacy refinery from ending for the interest
of the people of Assam.

THE VICE-CHAIRMAN (DR. SASMIT PATRA): The hon. Member, Dr. Sasmit Patra
(Odisha), associated himself with the Special Mention made by the hon. Member,
Shri Rwngwra Narzary.

Demand to abolish GST on Assistive Products for persons with disabilities and
ensuring adequate budgetary support

DR. JOHN BRITTAS (Kerala): Sir, there is an urgent need to address the problems
endured by millions of persons with disabilities. Imposition of 5 per cent GST on
essential aids like prosthetic limbs, wheelchairs, braillers, etc. is a financial burden.
These devices are not luxury items; they are essential lifelines enabling their
independence, mobility, education, and employment. 2011 Census reported
approximately 2.68 crore individuals with disabilities, a number that is likely to have
increased significantly since then. The Artificial Limb Manufacturing Corporation of
India, the premier Government agency supplying assistive living equipments
nationwide, has been of great assistance. Nevertheless, its budgetary allocation has
been significantly reduced over the years, compounding the challenges. | urge the
Government to initiate immediate discussions with GST Council to abolish GST on
assistive products for persons with disabilities and to allocate increased budgetary
support for their well being.
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